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OFFICE OF THE CHIEF JUDICIAL MAGISTRATE
MODIFICATION DULY ROSTER FOR THE MONTH OF JUNE- 2025

MODIFICATION

In view ol  the  request  received from the Court of
Ms. Anjali Singh, Ld JMEC NI Act-03, PHC, NDD, New Delhi and in partial modification of Duty
Roster for the month of June-2025, it is directed that Ms. Akanksha Singh, Ld JMFC NI Act-02,
PHG, NDD shall work as Duty JMIC on 23.06.2025, in place of Ms. Anjali Singh, Ld JMFC NI
Act-03, PIIC, NDD, New Delhi and Ms. Anjali Singh, Ld JMFC NI Act-03, PHC, NDD, New

Delhi shall work as Duty JMFC on 08.06.2025 in place of Ms. Akanksha Singh, I.d JMFC NI Act-
02, PRC, NDD, New Delhi.
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